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Parliament a<? such must be told as 
to what was happened. I submit the
convention is not what the Prime
Minister said. The convention is that
agreements concerning the country,
wherever signed, must be reported to 
the House when the House is sitting.
Therefore, what the Prime Minister
said is not the convention Sir, you
must give a ruling

MR. SPEAKER: Now that there is 
difference of opinion, I will examine
the matter. ? '  { 5

SHRI RAJ NARAIN: You have
to decide it.

MR. SPEAKER- I will go into the
matter and decide it.

12.10 hrs.

PAPERS LAID ON THE TABLE

R e v ie w  a n d  A n n u a l  R eport  of  W ater

a n d  P o w e r  D e v k l o p m i mt C o n s u l 
t a n c y  S ervices ( I n d ia ) L td .,

N e w  D e lh i for 1977-78

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): T beg
to lay on the Table a copy each of the
following papers (Hindi and English
versions) under sub-section ( 1) of
section 619A of the Companies Act,
1956: —

(1) Review by the Government
on the working of the Water and 
power Development Consultancy
Services (India) Limited, New
Delhi, for the year 1977-78.

(2) Annual Report of the Water
and Power Development Consul
tancy Services (India) Limited,
New Delhi, for the year 1977-78 
along with the Audited Accounts
and the comments of the Comp
troller and Auditor General there
on. (Placed in Library. See No. 
LT-40I9/79J.

A nn u al  A ccounts  op U n iv e r s it y  o f

H yderabad , H yderabad  fo r  1977-78 w it h

s t a t e m e n t  for  d e l a y  a n d  S t a t e m e n t s

EXPLAINING REASONS FOR NOT LAYING
A udited A ccounts  of  K en d r iya  H in d i

Sh ik sh an  M andal , A g r a  and A n n u a l

R eports e tc . of  B oards of  A pprentice 
sh ip / P ractical  T r a in in g , K an p u r ,

B o m b a y , Calcutta  and M adras fo r

1977-78.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN- 
DER) I beg to lay on Ihe Table-—;

<1; (i) A copy ot the Annual Ac
count (Hindi and English versions) 
of the Universily of Hyderabad, Hy
derabad for the yeai 1477-78, together
with the Audit Report thereon, under
sod ion 29 (iv) of 1he University of
Hyderabad Act, 1974.

(li) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the above Accounts.

f Placed in Library See No. LT-
4100/79].

(2 ) A statement i Hindi aud English 
versions) explaining reasons for not
laying the Audited Accounts of the 
Kendriya Hindi Shikshan Mandal
Agra for the year 1977-78 within the 
stipulated period of nine months after
the close* of the accounting year.

[Placed in Library. See No. LT-
4101/79J-

(3) A statement (Hindi and English 
versions) explaining reasons for not
laying the Annual Report and the
Accounts of the Boards of Apprentice
ship/Practical Training. Kanpur,
Bombay, Calcutta and Madras, for
the year 1977-78, within the stipulat
ed period of nine months after the
close of the accounting year.

\ Placed in Library. See No. LT-
4102/79]


